
Through email
From,                                                                            

Atul Srivastava, HJS,

Registrar (Judicial) (Services),

High Court of Judicature

at Allahabad

To,

All The  District & Sessions Judges

Subordinate to High Court of Judicature at 

Allahabad

No. 301/Admin. (Services)/2020, Dated Allahabad: August 19, 2019

Subject:  Inviting option/willingness of officers for posting in vacant courts of Civil Judge (Senior
Division) cadre.

Sir/Madam,

I am directed to invite option/willingness of the officers of the cadre of Civil Judge (Senior

Division) for posting in the following vacant courts of the cadre of Civil Judge (Senior Division): 

Name of Districts Courts Name Headquarter/

Outlying Court

1. Amroha Civil Judge (Sr. Div.) Headquarter

2. Auraiya
Chief Judicial Magistrate

Headquarter
Civil Judge (Sr. Div.)

3. Chandauli Civil Judge (Sr. Div.) Headquarter

4. Jalaun at Orai Civil Judge (Sr. Div.) Headquarter

5. Mahoba Civil Judge (Sr. Div.) Headquarter

6. Sambhal at Chandausi Civil Judge (Sr. Div.) Headquarter

7. Shrawasti at Bhinga Civil Judge (Sr. Div.) Headquarter

8. Shamli at Kairana Civil Judge (Sr. Div.) Headquarter

9. Nagina (Bijnor) Addl. Chief Judicial Magistrate Outlying Court

10. Anoopshahar (Bulandshahar) Addl. Chief Judicial Magistrate Outlying Court

11. Mehrauni (Lalitpur) Addl. Chief Judicial Magistrate Outlying Court

12. Kunda (Pratapgarh) Civil Judge (Sr. Div.) Outlying Court

I  am further to say that  only those Officers of  Civil  Judge Senior  Division shall  submit

their options/ willingness who are posted in such districts where enough number of Officers i.e.

more  than  three  officers  are  available  in  the  cadre  and  the  officers  shall  not  send  their

option/willingness for home town and the officers shall not send their choice of station within a

zone in which they remained posted within 3 years.

I am therefore, to request you kindly to circulate the copy of this letter to all the officers of the cadre

of  Civil  Judge (Senior  Division)  of  your  judgeship  and obtain their  consent  and send the same to  the

Hon'ble Court within 10 days by e-mail (on services@allahabadhighcourt.in).

   Yours Faithfully,

      

                                                                                                                        Registrar (Judicial) (Services)

Sd/-

mailto:services@allahabadhighcourt.in

